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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD EENCH
AT HYDERABAD

-——-.-—-u-—l---.————-.-.-———--——n-— -

DATE__OF _ORUDER__:  05-06-1997,

Betwesn :=

1o T.Nirsnjan «umar 18.V.Sanyasi Rap g
2. T.Adikesavachari ‘ 19.Surapa Raju riohan

3. Vimaichandresekaran 204,P.Kali Prasad

4. G.Srinivasag Reddy 21.5.Pratap

S. N.Ferdinend
e ve dluvEiHElE MECQy .

7. K.Ratan Rz ju

€. B.Anjaneyulu

9. Syed Kereewulla
10sK.Sririvass Rap
11.M.Sudhekar
12.Y.Venkata Retnam
13.4.Raghunath
14.8haik riutyer
15.F.V . Kotesuar Raop
16.G.Meherji

17.Fiohd Rzfes Applicant

And
te Tne Cenerzl Mianager, SC Riys,
Rail Njlzyem, Sec‘'bad.

- 2. The Chief Personnal Officer,
SC Rlys, Raiinilayawm, Sec'bad,

Jde The Divisional Raiiway fiansger,
5C Ruiys, Vijayausada,

4. The Sr,Uivisional Engineer,
T.R.5., SC Rlys, Vijayawads,

5. The Chief Froject Manager,
Raii Electrification (RE),
S.L.Rlys, Vijayswada.

++s Respondents

Counsel for the Applicants Shri V.S.R.Burthy

L 1]

Counsel for the Respondents Shri C.V.Malla Reddy , SC for Rlys

e 2.
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THE HON'BLE SHRI R.RANGARAJAM : MEMBER (A)

None for the applicante. Heard Shiri C.V.imalla Reody,
lesrned sianding counsel for the responoents. As this U.A.
Uss instituted in 1594 ve dispose oi under Rule 15(1) of CAT

(Preoceedure) Rules, 1985,

2e The facts of this case wnicharz not in dispute sre

as under :-

There ere 21 applicants in this C.A. %Ll the applicants
gxcepting applican§ Nc.1éjg;gaged in Railiuay Electrifica?ion Fro=-
jagt, vijayaweda. Tne deta::s5 O their engagewent, educationel
qualifications and their date of absorption as Greoup=0 after
screening are incicested im the Annexure R-1 to the resply. The

_ Wwere

applicants 1 to 12 an& engaged as Casual labourer/cesee sven

in Group-L posts and was granted teaporary statug as Casual
Labourer in the scale of pay of Rs,260-400/Rse950~1500 (RSRP) and
the appLicahts 13, 14 and 16 to 21 were engaged in Grpup-D posts
as Casual Labourer. They were further granted temporary status
and subsequently were also engaged as casual lapbourer in the
semd skilled/skilled grsedes, The date of granf of temporary
status to these applicants is at Annexure R-I11., Applicant No.15

joined in Elsctric Loco Shed,er Vijayawada in November, 1992

from Electric Loco Shed, Waltair, S.E.Raiiuay on mutual transiar
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further submit that they had worked as a Lasual Artisan forta leng ’
time and slso possess the necesssry gualifications and their absorp-
c.' ot

tion in Group=0 post is irreguisr. They shoulc oe posted against
the regutar Artisan post from the date of their initial appoint;

ment.

S A reply hasa been iiled in this CA. The respondents con=

tend that the applicents are Artisan starf of project organisa=-

iﬂ.’,l_ 'y{ g
tion, Efven the Artisan staff cf the efen_line or ganisation can

S Cohsiuwerec Tor aosorption cirectly as artisan staff if there

ar« vscancies emty—sgainst the 254 direct recruitment quota as

2.DD0180 1N LNE N3l iWdy DUSLU LBwwos Ua— =y -

The =bove instructions equally apply to the casual labourer girect-

. ~
v e e e

1y asperpied as Artisans., Tne Tesponoents TUITNET supiit tnatl in

ter. s of ihe Railusy bosrd ieteer No.E(RG) I1-77 CL/46 ot.8-6=-E1

circuirte, under SO No.78/81 (Annexure R-11), their services cean

oe regularised onily in group-D post tnpat oo after due screening.

" bHomro rhew rAeclare that the auwulicants are not entitled for the

relief as asked for in this OA.

Ge The recruitment rules for the post of Artisan in Railuay
as can be sezn from the reply consists of quota for departmental

candidates and quota for direct recruitment from the open market.

But puota for department sl promotion CanNOl DE 1 1L1IBU Uy womsesuss
outside the feeder category. Hence the applicants c annot havs
grievance if their cases have not been considered fer absorption as
"Artisan against the departmental gquota, Thaey can have grouse only
if their cases have not been considered for sbsorption as Artisan

against ths direct recruitment quota or against the construction

V%
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with 5ri V.Raghavachary, Ex.Khalasi, Elsctric Loco Shed/Vd jayauvaua,
Applicant Ng.i5 was initially engagsd at "wK Railuay Electrificaticn
Weltzir, S.t.Railway anc subsequently he ;as granted tamporary
Ststus in the scale of Rs,196-232 (RS) with effect from 1-1-84, He
was further engsged in the semi skiiled post in the scale of pay of
R4 210-290.(RS) as casual lebourer BT ‘Lincman with effect from
3=1-85 and later an €ngaged in skilied post as Casus) Lotourer
Linewen G6r.IiI1 in scgle ﬁ.QSB-ESDD (RSRP) with effect from 4.2.89,
iTon N8 &) ove narration of trne fects, all the applicants in this
08 ire Presently working es Group-D regular Khalasi even though
they worked in the Artissn CEledul'y @srlier to their absorption

in the Electrical Oepartaent of sC Raiiway in Vijayawada Division,
They requesteq oI their sLsoi-tion in ¢ regular post of Artiszn
ingtead pf absorbing thew in Croup=0 post., That request was turneg

down o the memiss that &ny casbal labourer even 1T worked es

?oTTrr vy e LORsiOered ior regular atsorbtion ONly in
Group-D post. But such casual artisar eventhough belongs to pro-
Ject side can be considerad 2gainst the 25% quota sarmarked for

Open warket candidates if they apply for the same.

Je The applicants having agqrisved by their absorbtion in

Group-D, filed this 0A for absorbing them in Group~C posts form
7T ensvdas appolntment yith consequential benefits,

4, The applicants in - ths CA subiiitts that the workmen uho

has worked faor a long time should be confirmed in that category

-only even if they are not educatimnally alified, as observed Dy

L S n -

T orwPu o \3wy rage 3/1, They
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above observationg, the Original Application -

aoove dbservations, the Original Application

Ne orcder a2s to costs,
Nc order es to costs.,
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